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Ceuii al Adiuiiustraiivo Tribiiiitil
riiricipal BerjclKNewDalhi.

OA-273 5/2004

MA-2262/2004

New Delhi this me ly' day ofAugust, 2005.

Hon'bie Shri Shaiiker Rsyu, Menib8r(J)

L Sli. Ai-uii iCuiuai\

S/o Sb. Suresh Kumar,
H'o E-47, Kidw'al Nagai-fEasI:),
NswDe!hi-23.

2. S!l Viiiod Kumar,
S/G late Sh. Bachhaii Singh,
R/o Sector-1,

Pusbp Viliai", M-B. Road,
>^ewDelhi-17.

3. Sh. Vishaiiiu gopal,
S/q Sh. fiari Shsnkar,
R/o A-491, Minto Road,
Near Govt. Press.
New Delhi.

([liroiigh Sh. Surinder Sitigh, Advocate)

Uriioii of India, dirougii
The Secretary,
.Minist'.y of Small rndiislriHB &
ARj, UcK'og Bhavaru
New Delhi-i.

Versus

Order(

Appiicaius

Respondent

Learned counsel for the parties have been heard.

2. In the wake of winding up of the offices of the formsr ii/tinisters, OA -taiids

disposed of with a diischou lo the respundeats la engage the applicads and wtien

vacancies are available in preference to juniors iuid freshers in auy 'Orber depansueni of

the Misiistiy.
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(Shabker Rrya)

Meniber(J)
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